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I. Report and Accounts (1988-89) of the
National Cooperative Development
Corporation New Delhi and related
papers.

II. Report and Accounts (July, 1988 to
March, 1989) of Jiic National Heavy
Engineering Cooperative  Limited
Pune and related papers.

[II. Report and Accounts (. July, 1988 to
March, 1989) of the All India
Federation of cooperative Spinning
Mills Limited, Bombay and related
papers.

[V. Report and Accounts (July, 1988 to
March, 1989) of the National Fede-
ration of State cooperative Banks
Limited, Bombay and related papers.

V. Accounts (1988-89) of tba National
Council for Cooperative Training,
New Delhi and related papers.
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I. Ministry of Home Affairs Order
Superseding the Municipal Corporation
of Delhi.

II. Central Industrial Security Force (First
Amendment) Rules, 1990.

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI M. S.
GURUPADASWAMY): Sir, on behalf of
Shri Mufti Mohammad Sayeed I lay on the
Table—

I. A copy (in English and Hindi) of the
Ministry of Home Affairs Order No. U.
14011/160/89— Delhi dated the 6fh
January, 1990,  superseding  the
Municipal Corporation of Delhi far a
period of four months under subsection
(1) of Section 490 of the Delhi Muni-
cipal Corporation Act, 1957, along with
Statement of Reasons for supersession of
the Municipal Corporaion of Delhi,
under subsection (3) of section 490 of
the said Act.

II. A copy (in English and Hindi) of the
Ministry of Home Affairs Notification
G. S. R. No. 33(E) dated the 25th
January, 1990, publshing the Central
Industrial Security Force (First Amend -
men! I Rules, 1990, under sub-section
(3) of Section 22 of the Cent'al Industrial
Security Force Act. 1968.

Report and Accounts (1988-89) of the
National Institute of Design, Ahmedabad and
related papers.
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I. New Import and Export  Policy (April 1990
to March, 1993).

I. Notifications of Ministry  of Finance

—Amending Open  General  Licence
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THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI M. S. GURU-
PADASWAMY): Sir, on behalf of Arun
Kumar Nehru, I Jay on the rable—

I. A copy each (in English and
Hindi) of the New Import and Ex
port Policy for the period April,
1990 March, 1993—-Volumes 1 and
1L

II. A copy each (in English and
Hindi) of the following Notifications
of the Ministry of Commerce: —

(1) S. O. No. 14(E) dated the 10th
January, 1990 publishing the Imports
(Control) First Amendment Order, 1990.

(2) S. O. No. 15(E) dated the 10th
January, 1990 amending the Open
General Licence No. 1/88 published in
the notification S. O. No. 329(E) dated
the 30th March, 1988.

(3) S. O. No. 16(E) dated the 10th
January, 1990 amending the Open
General Licence No. 2/88 publisher in
the notification S. O. No. 330(E) dated
the 30th March, 1988.

(4) S. 0. No. 17(E) dated the 10th
January, 1990 amending the Open
General Licence No. 3/88 publisher in
the notification S. O. No. 331(E) dated
the 30th March, 1988.



